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many others had been dismissed in the Birla-
owned paper for holding views which were 
contrary to theirs. I welcome his statement 
that the independence of the press is not 
complete until the editorial freedom is 
conceded. Therefore, I wanted to know as to 
why Government has not taken prompt 
measures wherever such complaints came. 
After all, under the Industrial Disputes Act, a 
worker can go to a tribunal and get justice. 
But the editorial department people cannot get 
justice. There is serious lecuna in the present 
law. I want to know whether the Minister or 
the Go-v rnment is thinking of taking steps in 
this direction to protect the freedom of the 
press and right of freedom of expression of an 
individual. 

SHRI I. K. GUJRAL : The hon. Member of 
the House has clarified a few things. I am in 
agreement with him. I think the Working 
Journalists Act was primarily incorporated for 
that very purpose. Unfortunately, at that 
stage, some editors had felt that they should 
not be brought within the purview of the 
Working Journalists Act. I hope they will 
have second thoughts about it. 

SHRI T. N. SINGH: In the absence of that, 
why don't you take some intermediate step? 

SHRI I. K. GUJRAL: I am willing to sit  
with  you. 

SHRI T. N. SINGH: It was done in the case 
of Verghese. 

SHRI I. K. GUJRAL: I am willing to sit 
with anybody, not for individual cases— that 
may not be wise—but I think we should think 
in terms of institutional safeguards. 

SHRI T. N. SINGH: It is of topical interest. 

SHRI I. K. GUJRAL: I think whatever be 
the line of action, it is better that we discuss it 
in a small group. But institutional safeguard 
for editorial freedom is a necessity and a 
must. 

 

■^[Effect of inflation on layouts of the 
Fifth Plan. 

*470. SHRI S. C. ANGRE : 

SHRI        JAGDISH        PRASAD 
MATHUR : 

SHRI SUBRAMANIAN SWAMY: 

SHRI O. P. TYAGIt  : 

Will the Minister of PLANNING be 
pleased  to  state: 

(a) to what extent inflation has affected 
the original layouts of the fifth Five Year 
Plan; and 

(b) to what extent objectives of the plan 
have received a setback as a result thereof and 
what further changes in the objectives are 
contemplated during the remaining period of 
the Plan?] 

†The question was actually asked on the floor  
of  the  House  by  Shri  O.  P.  Tyagi ±[   ] 
English translation. 

h 
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THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI VIDYA 
CHARAN SHUKLA): (a) Exercises to 
determine the impact of inflation on tht 
original outlays of the Draft Fifth Plan are 
under way and it may be premature to discuss 
them at this stage. 

 

(b) The Draft Fifth Plan is being reviewed 
in the light of all the relevant factors and 
every efforts is being made to maintain the 
basic objectives as far as possible through 
necessary additional efforts and adjustments 
in plan allocations and priorities, 
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SHRI V. B. RAJU: The hon. Ministei was 
pleased to say that the basic approaches of the 
Fifth Plan, are not altered, and there is no 
intention of altering them. And it is a good 
thing. But a new situation has developed that 
there is a wide gap between the exports and 
the imports, and an adverse balance of 
payment position is taking place in a big way. 
In the context of this, I would say that while 
the Plan was being Formulated certain 
resources have been taken to the credit side 
which are not available now. Will the Minister 
be pleased to say whether still the principle of 
net zero aid stands? Will it stand still or is the 
Government inclined to have a rethinking in 
the context of the adverse balance of payment 
position? 
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SHRI VIDYA CHARAN SHUKLA:  I 
said that at present exercises are going on in 
the Planning Commission and in the Planning 
Ministry to determine the financial strategy to 
achieve the basic and core objectives and 
therefore I would not be able to give any 
specific answer to the hon. Member's question 
which is a very important question about the 
net zero aid and things like that. Therefore, I 
would say that unless these matters are 
decided and finalised by us, it would be 
premature on my side to state anything. About 
deficit financing, may I say that deficit 
financing of Rs. 125 crores was with reference 
to the present, that is, the current, financial 
year of 1974-75. For the Fifth Plan period, 
deficit finance has been taken at Rs. 1,000 
crores. 

SHRI N. G. GORAV : I do not know why 
the Minister was so dogmatic in maintaining 
that the Plan structure remains aa it is and that 
our objectives also iemain as they are. I would 
like to draw your attention to the fact that the 
Finance Minister, Shri Subramaniam, himself 
has said in a public meeting that the entiie 
Fifth Plan will have to be recast. Now, I 
would like to know from him as to what will 
be the direction in which the Fifth Plan will be 
recast because it really indicates that it does 
not remain what it was before. If you 
remember, some of the Members of 
Parliament were associated with the deli-
berations. Financial aid was given to the Fifth 
Plan, but all of a sudden, because of so many 
other changes, the Plan had to be abandoned. 
Now, I would like to know from him whether 
the recommendations oi the Fuel Policy 
Committee will be taken into consideration, 
whether it is a fact thai Mr. Shenoy has 
pointed out that during the last 20 years we 
have imported grains worth four thousand or 
five thousand crores and therefore the best 
policy would be not to import any food but to 
create it here, to see to it that the agrarian 
community gets the maximum incentives and 
whether that will be taken into consideration. 
What wiH be the lines? I do nol want him to 
give a complete answer, but t would like him 
to indicate what are the 

lines  along which the Fifth Plan will  be 
recast. 

SHRI VIDYA CHARAN SHUKLA : Even 
though the hon. Member may not like a full 
answer, I would like to give it. The structural 
changes in the Plan are in the offing. That I 
have myself stated. But the objectives, the 
fundamental strategy and the approach and 
the policy framework are not going to change. 

SHRI N. G. GORAY: Removal ot poverty 
is one of the fundamental objectives.  Of 
course,  it  will  not be changed. 

SHRI VIDYA CHARAN SHUKLA : 
Naturally, it will not be changed. Therefore 
what I am saying is while we are considering 
all these matters, the resources position and 
other things, the fundamental approach—I 
would like to indicate—is that as far as 
possible within our resources, we do not wish 
to change the allocations or priorities of such 
categories of subjects which come in the core 
sector of the Plan. And, therefore, we have 
taken into consideration the Shenoy 
Committee's report. We have also taken into 
consideration the food imports etc., which the 
hon'ble Mem-as drawn our attention to and 
many other things and we are seriously 
engrossed in these studies and consultations, 
and I hope we will be able to complete this 
soon enough so that we can give final shape to 
the Fifth Five Year Plan. 

Structural changes are bound to take place 
because of the fundamental changes that have 
taken place in the inflationary conditions in 
the country and in the world. Also the 
conditions in the country have undergone 
qualitative changes. Therefore, while the 
fundamental objectives, the strategy, the basic 
policy framework, remains intact, we are only 
changing the structure so that we can achieve 
our core sector aims and do not disturb the 
envisaged growth factor or growth rate that 
we have indicated in the Draft Fifth Plan. 

SHRI KRISHAN KANT: May I know from 
the hon'ble Minister whether,    since 
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Mr. Subramaniam"s document for bringing 
self-reliance was made, and the objective to 
that effect was launched upon, it is not a fact 
that we have borrowed more money from 
abroad in tlie last two years than during the 
last several Plans? ff so what are the reasons 
therefor? 

Secondly, Sir, according to Government 
records in 1964-65, 40 per cent, of the Indian 
population was below poverty line but now 
according to the economists more than two-
thirds of the Indian population are below the 
poverty line. If it is so, may I know what is the 
strategy of the Government to see that this 
poverty line does not reach 95 per cent, and 
goes down to 70 per cent? May I know what 
steps the Government are taking in this 
direction? 

SHRI VIDYA CHARAN SHUKLA : Sir, it 
may be true that more borrowing may have 
been done in recent past than was originally 
envisaged. I do not dispute this point. The 
hon'ble Member and the House know the 
compelling reasons how these creeped into our 
planning structure. As far as the poverty line is 
concerned there are different viewpoints of 
different economists in their own fields. As far 
as the National Sample Survey reports are 
concerned, up to last year they indicate that 
people living below the poverty line are about 
40 per cent., and not as much as the hon'ble 
Member has suggested. But 1 am not saying 
that this is the last word in this matter. There 
can be difference of opinion in this particular 
thing. For taking out more population of this 
country from this section of poor people we 
are making these exercises in the Plan not only 
to stop this process but also to remove the 
poverty as much as possible. The whole 
strategy is outlined in the Draft Five Year 
Plan. 
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SHRI BHUPESH GUPTA: Sir, Members ot 

Parliament were divided into five groups for 
consultation over the draft Fifth Five-Year 
Plan. 

[Mr. Deputy Chairman in the Chair] 

I belonged to one of those. There opinions 
were given and recommendations were made. 
May I know what is happening to the 
recommendations of Committees A, B, C and 
D which made certain vital recommendations 
for formulation of the Plan? Do I understand 
that they have been completely ignored? I 
should like to know from the Government 
how many years they will take even to 
produce a presentable draft Fifth Five-Year 
Plan? Sir, we had a Plan document, then 
'Approach to the Plan' and then an 'Qutline'. I 
should like to know when and how the draft 
Fifth Plan will come. 

MR. DEPUTY CHAIRMAN : Let him 
answer. 

SHRI VIDYA CHARAN SHUKLA: ITie 
! hon. Member knows that the recommenda-
tions made by the Parliamentary Committees 
that were set up have been considered in the 
Parliament Consultative Committee attached 
to the Ministry of Planning. We attach the 
highest importance to the opinions expressed 
by the hon. Members and they are all being 
taken into consideration while we are 
considering the present fiscal situation, the 
present financial situation, to re-structure the 
Fifth Five-Year Plan. About the time, may I 
tell the hon. Member that we have not taken 
undue time. The situation has been changing 
so fast that unless we take the actualities into 
account and unless we go on firm assumptions, 
again we will be in a difficult situation if we 
go on, assuming something which is likely to 
change in the next two or three months' time. 
Therefore, we are constantly at it and I can 
assure the hon. Member that there would be no 
let-up from our side and there would be no 
delay from our side. We are very anxious to 
give a final shape to the Fifth Five-year Plan 
as quickly as possible so that the entire thing is 
definite for us to take action upon. 

MR. DEPUTY CHAIRMAN: Mr. Ka-
dershah. 

 
MR. DEPUTY CHAIRMAN : I have 

called Mr. Kadershah. 

SHRI M. KADERSHAH: What is the 
quantum of money, out of Rs. 1,400 croics 
assessed by the Wanchoo Committee as black 
money, that has since been seized by the 
Government to cambat inflation so as to put 
the Plan in a correct perspective? I would like 
to know whether the Government proposes to 
shift their priorities for Plan implementation 
from the core sector to any other item and, if 
so, what is that. And how far is it likely to 
achieve a balanced development ? I would 
also like to suggest in this connection that the 
Planning Minister should consult the State 
Governments on allocation of   priorities   for 
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development in the respective areas. I would 
also like to know whether the Central 
Government will encourage formation ot 
State Planning Boards for fuller exploitation 
of the resources. 

MR. DEPUTY CHAIRMAN : You should 
conclude now. Let the Minister reply. 

SHRI VIDYA CHARAN SHUKLA: I 
could not follow the first part of his question. 
As far as core sector is concerned, our 
attention is focussed on that and we want to 
see that the main objectives of the core sector 
are achieved. As far as State Governments are 
concerned, we are consulting them. Without 
consultation we will not take any final 
decision in these matters. State Planning 
Boards have been formed in certain States. In 
certain States they are doing very useful work 
and I. hope they will have their own structure 
«o that they can help the Central Planning  
Commission. 

MR. DEPUTY CHAIRMAN: Question 
Hour is over. 

WRITTEN ANSWERS TO QUESTIONS 

f[Indo-Swiss collaboration for manu-
facture of watches.. 

*4?1. SHRI RAJNARAIN : Will the 
Minister of INDUSTRY AND CIVIL SUP-
PLIES be pleased to refer to the reply to 

Starred Question 220 given in the    Rajya 
Sabha on 21st November,  1974 and state: 

(a) whether a firm from Switzerland is 
contemplating a scheme for manufacturing 
watches in India, 

(b) if so, the details thereof?] 

 

•j-[THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES  (SHRI B. P. MAURYA):   (a) 
No,  Sir. 

(b) Does not arise] 

Damodar Valley Corporation 

*472. SHRI L. MAHAPATRO : Will the 
Minister of ENERGY be  pleased to 
state  : 

(a) whether it is a fact that the Damodar 
Valley Corporation has undertaken an 
ambitious expansion programme to over-
come power crisis in the eastern region; and 

(b) if so, what are the broad outlines 
thereof? 

THE MINISTER OF ENERGY (SHRI K. 
C. PANT) : (a) and (b) A statement is laid 
on the Table of the House. 

Statement 

ia) and (b) The total installed capacity in 
Damodar Valley Corporation at present is 
1181 MW. During the Fifth Five-Year Plan, 
it is proposed to increase this generating 
capacity by an addition of 680 MW, which 
would be adequate to meet the growth of 
load demands within the Valley. 


